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. Aggarwal, Chailrman
Hon’ble Mr. M. P. Singh, Member (A)

Shri K.L. Sharma,. 5/0 Late Shri N.oMal R/o
T-147, Indira  Colony, Harela, Delhi,
retired on 31.12.2001 as Welfare ffia&r
From  the Dapartment of Soecial Welfars
Goavi., of H.C.T. of Delhi.

i R.D. Mapat 370 Late Shri soni  Lal
S 121, Saraswati ¥ihar, Housing Board

Colony, Guirgoan, retired on 31.10.2001, as
Walfare OFFicer from thse Department of
Social Welfare, Govi. of HW.C.T. of
Dk‘i'lnl- '

St . Sushma Lal W/o Shri Har Govind  Lal
R0 D-3/3181, VYasant Kunj, HNew Delhi,
retired  ofn 31.12.2001, as Welfare OFficer
firom  the Department of Social Welfare

Govbk. of N.C.T. of D&lh;.

smt . Bare]  Arora W/o  Dr.P.aroera, R/o
C-4-0f660, Janak Pari, - Mew  Delhi
w"‘o"pkﬁ“: R - as Welfare OfF ficer
F o gl Dr:'pcs.l tmm of Sonial Welfaire,
Govl. of H.C.T. of Delhi, presenttly
posted gt Yillages Cottags Home, /38,
Kirti Magar, Hew Delhi.

Shri V.M. Pandey S50 Lats  Sh. R.C.
Parndey R0 A-&h, Shish Ram  Park, Uttam
Magair, Maw  Delhil, warking as  Friszon
Welfare Officer in T Da ment  of
Zosial Welfare, Govi. ot T of
Dl!'l].hi }‘i‘u SR & t’.ly postad thr 3Uyl“l Pi’(_.- ation

at  Csntral Jail, Tihar, Hew

Mre. Harsh Sarin 850 3hrl 30K, Sarin RAo
F£-10, PRPrasad Hagar, Phase-II, New Delhi
=~ 110005, working as Probation Officer in
the Department of Social Welfars, Govi.
of N.CL.T. of Dalhi, prassntly posted  at
Dhsarvation Home for Girls, Mirmal Chhava
Complex, Jail Road, MNew Delhi.

Ms. Kirti Sharma D/¢ Late Shri Ravi Duttt
Sharma, CFfo Mrs. Laxmi Shairma, Flat
Ho. 154, Fooket~-D-15%, Sector-7, Rohini,
Dewlhi  working as Welfare OFFficer in the
Department of Sooial Wlefare, Govi. af
H.o.T. of  Delhnl, presently posted at

h Care Home Services, Mirmal Chhava
Jail Road, New Delhi
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¢ H.C.T. of Dslhi, through Chief
v ry, Delhi Admin., MNew Secsretariat
lding, I.R. Estate, New Dalhi~ 110002,
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1&1t of Sooial Welfare,
triate Bullding,
13-

GO
Dalhi admn. H&w Sms
D& -11000%.

ILP. Esmtate, Mew 1 _
e Director, Department of Social Welfars
uﬂvt. of N.C.T. of Delhi, 1, Canning Lane,
wsturba Gandhi Marg, MHew Delhi~11000L.
- Raspondents
ORDER._(ORAL)

Hr. Justice ¥.3. Aggarwal. Chairman:

MA_2033/2002
My 2053,2002 is  allowsed subject to  just

exceptions. Filing a joint application is permittad.

0A,.2437/2002
The applicants Jjolined the Department of

cial Welfare, Govi. of H.C.T. of  Delh

i as
Walfa = Obutl“r Officers mors than 24 years back.
Norne of them is alleged to have been piromoted during
this period. The grisvancs of Lhe applicants iz that
thay  have not been even given the benefit of - Assured
Carrier Prog Bility

ression Sohems despite their eligl

and having represented to that effect.
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stadgs, wWhen the ighbts of  the

gspondents are not likelw to affest., we desmn i1t

L UNMNECesnaAry to & 10 CAUSE. notice While
deciding/digposing the present applicsation. It is
directad that the respondents will go into  the

reserntations  (Annexures /-8 to a4-21) and alsoe the

Tact that the other sinllar persong spacifically
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